
THE GAUHATI HIGH COURT AT GU AHATI
(HIGH COURT OF ASSAIV, NAGALAND, N4IZORAIY AND ARUNACHAL PRADESH)

NO. HC. Vrr 24212010/5317/A

From Shri Saptarshi Garg,

Joint Registrar (Vigilance),

Gauhat H gh Cou(,
Guwanar.

To, Shri Mridul Kumar Ka lita,

District & Sessions Judge,

Jo rh at,

Dated Guwahati the 2X tutv,zozz

Sub Station leave permission.

Your letter No. JIA/8567i2022, dtd 27.07.2022Ref:-

Sir,

W th reference to the above, I am directed to inform you that you

have been granted station leave permission, with the official vehicle, at own

cost, from the evening ot 3O,O7,2O22 till the evening ot 31.07,2O22, as

prayed for. The next senror most ludicial officer at the station shall remain in charge

of your Court and offlce in your absence.

Yours fa ithfully,

SLI-

+h

JT. REGISTRAR (VIGTLANCE)

L7' d+ -'Ze LTlvlemo NO.HC. Yll. 242/2010/3890/A, dated

Copy to:

1 e Prolect Manager, Gauhati High Court.

JT. RE I R


